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(b) if so, the names of the parties to whom 
the allotment had been made? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING AND WORKS, HOUSING 
AND URBAN DEVELOPMENT (SHRI B. S. 
MURTHY) : (a) and (b) There are 1526 
applicants in Category 'A' i.e. those who are 
working inside the Subzi Mandi. The cases 
are being considered by a Review Committee 
and allotment is being made to eligible 
persons. 

FIFTH FINANCE COMMISSION REPORT 

1693. SHRI B. D. KHOBRAGADE : Will 
the PRIME MINISTER be pleased to state: 

(a) whether it is a fact that the Fifth 
Finance Commission has submitted its final 
report to Government; 

(b) if so what are the recommendations 
made by the Commission ; and 

(c) what recommendations have been 
accepted by Government? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI P. C. 
SETHI) :  (a)  Yes, Madam. 

(b) and (c) The Report of the Fifth Finance 
Commission,  along    with    an 

explanatory memorandum as to the action 
taken thereon, will be laid before both Houses 
of Parliament shortly. 

FOREIGN   EXCHANGE   GRANTED   TO   FILM 
PRODUCERS 

1694. DR. (MRS.) MANGLADEVI 
TALWAR : Will the PRIME MINISTER be 
pleased to state : 

(a) the names of film producers who shot 
film sequences for their films abroad during 
the last three years with the amount of foreign 
exchange granted to each film producer for 
this purpose with names of the pictures pro-
duced ; 

(b) the amount of foreign exchange 
earned so far as a result of exhibition of these 
films abroad with the names of the countries ; 
and 

(c) the names of those film producers 
who have not so far fulfilled the 
guarantees given to the Reserve Bank 
of India and the amount of shortfall 
in each case? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI P. C. 
SETHI) : (a) t0 (c) A statement is laid on the 
Table of the House. 

  

 


